IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

20.03.2025

Case No.

1 |P.K.JENA  [22320/2025|20.03.2025 |[CRLMC/782/2025 |10 | c |
2 |k C sAMAL |22321/2025(20.03.2025 |RSA/204/2023 0 | c |
3 |L.ACHARI  |22324/2025|20.03.2025 |CRLMC/1042/2025 |10 | c |
4 |C.R.KAR 22327/2025/20.03.2025 |RPFAM/231/2024 |10 | c |
‘5 e ‘22360/2025‘20.03.2025 ABLAPL/2763/2025 ‘10 ‘ ’c ’
6 |P K MISHRA |22367/2025(20.03.2025 |ABLAPL/1235/2025 |10 | c |
7 |p Lara 22392/202520.03.2025  |CMP/404/2021 o | c |
BINDU SAGAR
‘8 SHALN 22394/2025‘20.03.2025 WP (C) /23132/2016 ‘7 ‘ ’U ’
9 M D ABID  [22396/2025(20.03.2025 [WP(C)/6091/2025 [10 | c |
|10 |G D MALLICK|22398/2025(20.03.2025 |[WP(C)/33152/2024 [10 | lc |
S. R.
11 ik |22401/2025(20.03.2025  |BLAPL/1472/2025 |7 U
S. R.
12 D) oiark  |22403/2025]20.03.2025  |CRLMC/989/2025 |7 U
13 |H K MOHANTA [22406/2025|20.03.2025 |[WP(C)/26411/2020 |10 | c |
14 |p K JENA  [22414/2025(20.03.2025 |[WP(C)/7591/2025 |10 | c |
|15 |D K MOHANTY [22425/2025(20.03.2025 |CONTC/5765/2024 |10 | c |
|16 |J DEHURY  [22426/2025|20.03.2025 [MACA/990/2023 10 | c |
17 |» K DAS 22429/2025(20.03.2025 |MACA/1060/2024 |10 | c |
18 |A K BARIK [22430/2025(20.03.2025 |[MACA/1060/2024  [10 | c |
19 [SRNIALL192431/2025(20.03.2025  MACA/1046/2024 |10 c
20 |S K SAHOO |22433/2025|20.03.2025 |MACA/1046/2024 |10 | lc |
21 M K NAYAK |22435/2025(20.03.2025 |[WP(C)/16834/2023 |10 | lc |
22 | ooarma  |22443/202520.03.2025 (WP (C)/1553/2020 |10 c
23 |P K PANI  |22448/2025|20.03.2025 |[WP(C)/7825/2008 |7 | v
CHANDRAKANT
24 | Ua 22461/2025|20.03.2025 |ABLAPL/2813/2025 |10 c
25 |P. BEHERA |22467/2025|20.03.2025 |[WP(C)/27843/2024 |10 | lc |
26 |I. C. SAHU |22468/2025|20.03.2025 [WP(C)/27962/2024 |10 | lc |
27 |P K SWAIN |22475/2025|20.03.2025 |[WP(C)/4948/2025 |7 | v |
28 R K 22476/202520.03.2025 |[WP(C)/7514/2024 |7 | v |




IMOHABHOT

| |

|

29 |I. C. SAHU |22477/2025(20.03.2025 |WP(C)/27960/2024 |10 | c |
document
available

30 |S N MOHANTY |22478/2025|20.03.2025 |0JC/13695/1997 |7 in dms, [U
court fee
to be paid
document
available

31 |S N MOHANTY 22479/2025|20.03.2025 |0JC/13605/1997 |7 in dms, |U
court fee
to be paid
document
available

32 |S N MOHANTY |22480/2025|20.03.2025 |0JC/3820/1994 7 in dms, [U
court fee
to be paid
document
available

33 |S N MOHANTY |22481/2025|20.03.2025 |0JC/3694/1999 7 in dms, [U
court fee
to be paid

34 |L K BEHERA |22483/2025|20.03.2025 |[MACA/609/2022 7 | v
document
available

35 |[B K PATI  |22485/2025|20.03.2025 |WP(C)/2139/2022 |7 in dms, [U
court fee
to be paid

36 |G K NANDA  |22487/2025|20.03.2025 |[WP(C)/14628/2024 |7 | oo

137 |P K LENKA |22489/2025(20.03.2025 |WP(C)/533/2024 |7 | v |
document
available

38 |S PALAI 22490/2025(20.03.2025 |WP(C)/9523/2013 |7 in dms, [U
court fee
to be paid

39 |G K NANDA  |22494/2025|20.03.2025 |[WP(C)/14621/2024 |7 | oo

|40 |K PARIDA  |22499/2025(20.03.2025 |WP(C)/8290/2016 |7 140.00,3*40(0 |

141 |p NAYAK 22501/2025(20.03.2025 WP (C)/2405/2025 |7 | v

|42 |P NAYAK 22503/202520.03.2025  |[WP(C)/29095/2019 |7 | v

143 |Y DAS 22506/202520.03.2025 |[WP(C)/2989/2023 |7 | v

|44 |B K SAHANI |22511/2025|20.03.2025 |CRLREV/493/2023 |7 | v

|45 |B C PANDA  |22514/2025|20.03.2025 |CRLMC/716/2025 |7 | v

|46 |B K SWAIN |22515/2025|20.03.2025 |[WP(C)/13708/2012 |7 | v
2.00,3%2

47 |M BEHERA  |22517/2025|20.03.2025 |WPC(OA)/502/2010 |7 document  |U
in dms

|48 |N K ROUT  |22519/2025|20.03.2025 |[WP(C)/15045/2020 |7 | v |

|49 |P K RATH  |22520/2025|20.03.2025 |[WP(C)/7495/2024 |7 | v |

|50 |D. K. SAHOO|22521/2025|20.03.2025 [WP(C)/7293/2025 |10 | lc |

51 |S. K. SAHOO |22522/2025|20.03.2025 |WP(C)/23896/2024 |10 | lc |

|52 |L MOHANTY |22523/2025|20.03.2025 |CMP/1383/2024 7 | v |




53 |S. K. SAHOO |22524/2025(20.03.2025 |WP(C)/23896/2024 |10 | lc |
|54 |P KBISWAL |22525/2025[20.03.2025 |CRLMC/807/2025 |7 | v
|55 |K K MOHANTY [22529/2025|20.03.2025 |CMAPL/752/2022 |7 | |
|56 |P BEHERA  |22531/2025(20.03.2025 |RSA/218/2003 |7 | v
157 |s SAHOO 22534/2025(20.03.2025 |CRLMC/3116/2024 |7 | v
|58 |S GHOSHH  [22537/2025[20.03.2025 |CONTC/6760/2024 |7 | v
59 |s s JENA  |22538/2025|20.03.2025 |CMP/718/2024 |7 | v |
document
available
60 |s S JENA  [22539/2025(20.03.2025 |CMP/192/2021 7 in dms, |[U
court fee
to be paid
61 |P NAYAK 22540/202520.03.2025 |[FAO/30/2025 7 | oo
62 |T BAG 22541/202520.03.2025 |[WP(C)/5355/2019 |7 | oo
63 |T BAG 22542/202520.03.2025 |[WP(C)/5355/2019 |7 | oo
|64 |A K BISWAL |22544/2025|20.03.2025 |BLAPL/1854/2025 |7 | oo
65 |P K JENA  |22545/2025(20.03.2025 |WP(C)/13321/2024 |10 | lc |
|66 |A K BISWAL [22546/2025|20.03.2025 |CMP/1074/2024 7 | S
67 |T SWAIN 22548/2025(20.03.2025 |[WP(C)/5987/2025 |10 | c |
|68 B K PATI  [22549/2025/20.03.2025 [SA/102/1990 |7 | SR
|69 |S N MOHANTY [22552/2025(20.03.2025 |0JC/8897/1997 |7 | SR
|70 |S N MOHANTY [22556/2025(20.03.2025 |0JC/14442/1997 |7 | SR
171 |s Das 22560/202520.03.2025 |[WP(C)/41570/2023 |10 | c |
|72 |SHANKAR DAS|22562/2025(20.03.2025 |[WP(C)/41570/2023 |10 | c |
73 |L D SAHOO [22563/2025|20.03.2025 |[MATA/9/2017 |7 | SR
|74 |SHANKAR DAS |22564/2025(20.03.2025 |[WP(C)/41570/2023 |10 | c |
75 |K K NATH  |22565/2025|20.03.2025 |[WP(C)/7349/2025 |7 | o
76 |S R PANI  |22567/2025/20.03.2025 |RSA/121/2002 |7 | o
77 |S N MISHRA |22568/2025|20.03.2025 |BLAPL/11953/2024 |7 | oo
78 |R K BISOI |22570/2025|20.03.2025 |RVWPET/266/2022 |7 | oo
79 |S ROUTRAY |22574/2025[20.03.2025 |WP(C)/15527/2020 |10 | c |
80 |G C JENA  [|22577/2025/20.03.2025 |WP(C)/2925/2016 |10 | lc |
‘81 s ‘22587/2025‘20.03.2025 WP (C) /5710/2025 ‘10 ’ ’c ’
82 |G R PTRA  |22589/2025(20.03.2025 |WP(C)/7136/2025 |10 | lc |
183 |A MOHANTY [22590/2025[20.03.2025 |[WP(C)/7177/2025 |10 | lc |
|84 |[B P PANI  |22591/2025|20.03.2025 |[WP(C)/7511/2025 |10 | c |
|85 |C MOHANTY [22592/2025[20.03.2025 |ABLAPL/9558/2024 |10 | c |
86 |D P DASH  |22608/2025(20.03.2025 |TRP(C)/116/2018 |10 | lc |
|87 |M K MOHANTY |22609/2025|20.03.2025 |RPFAM/142/2024 |10 | c |
88 |R. K. SAHU |22614/2025(20.03.2025 |[WP(C)/15880/2024 |10 | c |
89 |D MISHRA  |22616/2025|20.03.2025 |ABLAPL/2570/2024 |10 | lc |
90 |D K NAIK  |22637/2025[20.03.2025 |CMP/567/2023 0 | lc |
91 |M R BARIK |22639/2025|20.03.2025 |CRLMC/3581/2023 |10 | lc |
|92 |BRAJA MOHAN |22654/2025(20.03.2025 |ABLAPL/2787/2025 |10 | lc |




\SARANGI

| |

| |

93 |K. PARIDA |22657/2025[20.03.2025 |WP(C)/11566/2019 |10 | lc |
GANESH
‘94 SAHOO ‘22658/2025‘20.03.2025 ABLAPL/15157/2023‘10 ‘ ‘c ‘
95 |R.K.BARIK |22659/2025|20.03.2025 |ABLAPL/10382/2022 10 | c |
96 |M.BEHERA  |22660/2025(20.03.2025 |WP(C)/6673/2013 |10 | lc |
97 |M.BEHERA  |22661/2025(20.03.2025 |WP(C)/6674/2013 |10 | lc |
98 |B DAS 22671/2025(20.03.2025 WP (C)/7480/2025 |10 | lc |
199 |D.SAMAL 22674/2025(20.03.2025 WP (C)/5066/2025 |10 | lc |
1100 |D.SAMAL 22675/202520.03.2025 |[WP(C)/31053/2024 |10 | c |
1101 |D.SAMAL 22677/2025/20.03.2025 |[WP(C)/5068/2025 |10 | lc |
1102 |s.SAHOO 22680/2025[20.03.2025 |[WP(C)/118/2025 |10 | c |
1103 |s.SAHOO 22682/202520.03.2025 |[WP(C)/117/2025 |10 | c |
1104 |P.K.SWAIN |22686/2025|20.03.2025 |ARBA/21/2024 0 | c |
105 |B.K.PANI  |22689/2025|20.03.2025 |WP(C)/7827/2025 |10 | c |
1106 |[H.SUNDARA  |22690/2025|20.03.2025 |[WP(C)/7563/2025 |10 | c |
1107 |[R.C.MUDULI |22691/2025|20.03.2025 |WP(C)/7546/2025 |10 | c |
1108 |T.K.NAYAK |22694/2025|20.03.2025 |[WP(C)/31157/2024 |10 | c |
‘109 e RSAD 22695/2025‘20.03.2025 WP (C) /7127/2025 ‘10 ’ ‘c ‘
1110 |D.P.MISHRA |22696/2025|20.03.2025 |[WP(C)/7131/2025 |10 | c |
111 |T.K.NAYAK |22698/2025|20.03.2025 |WP(C)/31651/2024 |10 | c |
112 | A [22704/2025(20.03.2025  [WA/500/2025 10 c
113 M.R.PADHI  |22705/2025/20.03.2025 |WP(C)/7843/2025 |10 | lc |
114 S oy |22706/2025(20.03.2025 WP (C) /7466/2025 |10 c
115 |S.MALLIK  |22708/2025[20.03.2025 |[WP(C)/7539/2025 |10 | lc |
116 SO VR R 122709/2025(20.03.2025  [WA/354/2025 10 c
1117 [B.C.PANDA  [22710/2025|20.03.2025 |[WP(C)/7666/2025 |10 | c |
118 EiigEEV 22712/2025|20.03.2025 |WP(C)/7152/2025 |10 c
BRAJA MOHAN

119 | o onGT 22713/2025|20.03.2025 |WP(C)/7778/2025 |10 c
120 Eii?EEV 22714/2025|20.03.2025 |WP(C)/7141/2025 |10 c
121 R.K.BARIK |22716/2025(20.03.2025 [WP(C)/7824/2025 |10 | lc |
1122 |J.SAHOO 22718/2025(20.03.2025 |[WP(C)/7883/2025 |10 | lc |
1123 |D K MALLICK |22720/2025|20.03.2025 |ABLAPL/2750/2025 |10 | lc |
1124 |T.SWAIN 22721/2025(20.03.2025 |[WP(C)/7650/2025 |10 | lc |
1125 |H.K.MOHANTA [22725/2025|20.03.2025 [WP(C)/6038/2025 |10 | lc |
1126 R R DAS 22727/2025(20.03.2025 |ABLAPL/2785/2025 |10 | lc |
127 |P.BEHERA  |22728/2025|20.03.2025 |[WP(C)/7133/2025 |10 | lc |
1128 |B.BARIK 22731/202520.03.2025 |[WP(C)/7095/2025 |10 | lc |
129 |H K PATRA  |22732/2025|20.03.2025 |ABLAPL/2786/2025 |10 | lc |




1130 |P K MOHANTY |22736/2025|20.03.2025 |ABLAPL/2789/2025 |10 | c |
131 |[P K MISHRA |22738/2025|20.03.2025 |ABLAPL/2800/2025 |10 | c |
1132 |R K MALLICK |22740/2025|20.03.2025 |ABLAPL/2809/2025 |10 | c |
1133 |P K BARIK |22743/2025(20.03.2025 |ABLAPL/2810/2025 |10 | c |
1134 |s K DAS 22744/202520.03.2025 |ABLAPL/2812/2025 |10 | c |
‘135 o r [RNANDE 22746/2025‘20.03.2025 ABLAPL/2819/2025 ‘10 ‘ ‘c ‘
136 |A P SAHOO |22747/2025|20.03.2025 |ABLAPL/2805/2025 |10 | c |
1137 |G SaHOO 22751/2025(20.03.2025 |[BLAPL/11825/2024 |10 | c |
138 |[SK PARIDA |22755/2025|20.03.2025 |BLAPL/11839/2024 |10 | c |
1139 |[S. M. SINGH|22759/2025|20.03.2025 |[WP(C)/7820/2025 |10 | c |
140 |GR PATRA  |22767/2025|20.03.2025 |ABLAPL/2095/2025 |10 | c |
141 |D NAYAK 22773/202520.03.2025 |[WP(C)/7406/2025 |10 | c |
MITRA
142 [RANJAN 22776/2025|20.03.2025 |WP(C)/6500/2025 |10 C
TRIPATHY
4.00,3%4
143 |R K MALLICK|[22777/2025|20.03.2025 ABLAPL/14561/2023 |7 FILE, SENT U
TO XEROX

144 K PARIDA  |22778/2025|20.03.2025 |CONTC/7474/2024 |10 | c |
1145 |S MOHANTY |22779/2025|20.03.2025 |MACA/894/2023 I c |
1146 |A K BARIK |22780/2025|20.03.2025 |MACA/894/2023 0 | lc |
1147 |J. P. KAR |22782/2025(20.03.2025 [WP(C)/30520/2024 |10 | c |
[ | | Total 11326

NIC




